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India-US trade ol
troubled waters

Even as India opens its doors to US oil and gas,
the trade ties between the two countries do
not look to be improving against the wave

of protectionism

JYOTI MUKUL
New Delhi, 21 March

n March 29, when the first American

shale gas lands at Dabhol regasification

terminal in Maharashtra, US president

Donald Trump’s war cry against trade
imbalances will be partly addressed. Trump ear-
lier this month ordered imposing duty on steel
and aluminium imports from all countries except
Canada and Mexico, unleashing what is being
seen as a “trade war” that goes against the spirit
of the World Trade Organisation. Protection of
domestic industry and generating employment
are the underlying reasons for imposing these
duties, under section 232 of the Trade
Expansion Act that applies in cases where
national security is at risk.

Though India, in principle, is against the
imposition of the duties, the direct hit on Indian
steel and aluminium exporters is not much. At
the same time, oil and gas imports from the US
could mean India addressing some of Trump’s
concerns. The US is the second biggest trading
partner of India after China but India enjoys a
trade surplus with it.

Earlier this month, one of America’s leading
LNG player, Cheniere Energy, dispatched its first
shipment of natural gas to India from its Sabine
Pass LNG terminal in Louisiana. The Houston-
based company had in December 2011 signed a
20-year sale purchase agreement (SPA) with

IN THE HIGH COURT OF

JUDICATURE AT MADRAS
(Ordinary Original Civil Jurisdiction)
Application No.815 of 2018
In the matter of Arbitration & Conciliation Act, 1996
And
In the matter of Disputes between
M/s. Cholamandalam Investment and
Finance Company Ltd. and Mr. Velladurai S
arising under Loan Agreement
No.XSHUTRN00001005415 Dated 30.06.2013.

M/s. Cholamandalam Investment and Finance
Company Limited,
‘Dare House', No.2, N.S.C. Bose Road,
Parrys, Chennai - 600 001.
Represented by its Authorised Signatory
: Applicant

Vs.

INDO-US TRADE: LIMITED EXCHANGE

($billion) 2013-2014 2014-2015 2015-2016 2016-2017
India's export 39.14 L2.44 40.33 42,212.27
% Growth 8.26 8.45 -4.98 4.65
% Share in total exports 12.45 13.68 15.38 15.3
India’s import 22.50 21.81 21.78 22.30
% Growth -10.71 -3.07 -0.15 2.42
% Share in total imports 5.00 4.87 5.72 5.8
Indo-US trade balance 16.63 20.63 18.55 19.90

Source: Ministry of Commerce

GAIL India, to supply 3.5 million tonne per
annum (mtpa) LNG annually starting 2018.

Besides Cheniere, GAIL signed a contract
with Dominion Energy’s Cove Point liquefac-
tion plant for the supply of another 2.3 mtpa in
2012. The consignment of American LNG is com-
ing after India received its first shipment of
crude oil from the US at Paradip in Odisha last
year on October 2. This was followed by anoth-
er oil cargo that came at Vadinar port in Gujarat
with 1 million barrels each of Eagleford and Mars
shale crude grades.

The energising of trade ties between the two
countries has started happening after the US
opened up export of crude oil and natural gas
from its shores in 2016, 41 years after it was
banned, following OPEC sanctions that pushed
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up prices. “Since the lifting of curbs on crude
export, anumber of countries have been explor-
ing buying crude from the US. Last year, this was
also helped by some short term (price) shocks
which led to a spike in the Brent — WTI spread
(differential),” says Aditya Gandhi, senior direc-
tor, Sapient Global Markets.

For most of 2016 and the first half of 2017, the
spread was in the range of $0-2 a barrel but it rose
to $5-7 in the second quarter of 2017. Events, like
the shutdown of the Fortis pipeline system that
brings crude oil from the North Sea into Europe,
had a severe impact on Brent prices. US crude
(indexed on WTI), however, was insulated from
it. “This meant that in some cases, US crude price
and shipping cost to India was cheaper than
Brent indexed crude and its shipping. Because of

this Indian import of US crude increased last
year,” he says.

Indian state-owned refiners have contracted
close to eight million barrels of US crude oil for an
overall contract worth about $450 million. India
imported on an average about 22,000 barrels per
day of crude from the US, which was less than 1
per cent of its crude imports last year.

“This should grow with time but I do not
expect a steep jump in these numbers. We will
continue to see short-term opportunities where
buying US crude will make sense. However, if
the markets are efficient, I would expect that
shipping this crude all the way from the US to
India may not make economic sense on a regu-
lar basis leading to less number of long-term
deals,” says Gandhi.

In the case of LNG, India could look at rene-
gotiating pricing that is linked to the Henry Hub
Index under long-term contracts with the
American companies. A case in point is the
Gorgon LNG deal where Petronet LNG, which
has GAIL as a 12.5 per cent joint venture partner,
renegotiated prices with Australian partner.

Unlike the LNG arrangement, US crude oil
imports into India were done on cost and freight
(C&F) basis where the importer takes care of the
shipping arrangements. This coupled with
reduced WTI-Brent spread gave India an advan-
tage of around $2 in landed cost. In the case of
LNG, however, the contract is on FOB (free-on-
board) basis which means that the importer
(GAIL) will make the shipping arrangement. Such
an arrangement will give the company flexibili-
ty to swap gas based on the seasonal demand
(time-swap) or regional. GAIL could sell gas in
high seas to some other company closer to that
company’s demand centre and take gas from it
closer to India.

According to Barry Worthington, executive
director, US Energy Association, transportation
costs are an important variable but total
offloaded price, fuel quality for both crude and
natural gas, crude imports matching India’s refin-
ery characteristics, security of supply, and poten-
tial stability are also the determinants.

US crude oil exports continue to expand and
as additional LNG export capacity comes on line,
American companies will benefit from the
increased flexibility provided by competitive
export options, he says.

While the American administration believes
that US crude oil imports has the potential to
increase bilateral trade by at least $2 billion, for
India this means diversifying source geographies.
And, this may not be at the cost of its imports
from West Asia that currently meets over 60 per
cent of India’s crude oil demand. “India needs
access to stable, reliable, affordable crude oil and
natural gas to improve access to electric power for
industrial purposes, transportation, and for res-
idential uses. The US can be a provider to India
that meets these attributes. Enhanced trade
between two countries typically improves other
aspects of their relationship,” says Worthington.

For now, however, India’s trade relations with
the US do not look to be improving, despite the
energy trade picking up, due to the imposition of
duties on steel and aluminium and a looming
threat of increased duty on automobiles.
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The happiest
place wants to
hire the best
finance brains

BLOOMBERG
March 21

About 30 finance professionals well versed in
bank regulations are urgently needed to help
Finland prepare for the arrival of a global sys-
temically important bank this year.

The Finnish Financial Supervisory
Authority is well aware it can’t compete on pay.
But being situated in the happiest country on
the planet, the Helsinki-based regulator is hop-
ing potential candidates might find other rea-
sons to consider the jobs on offer.

Anneli Tuominen, the head of Finland’s
FSA, says she’s not deluding herself. Attracting
30 finance experts to Helsinki will be “chal-
lenging,” she said in an interview. “We don’t
buy employees with money. We have good
salaries in the context of the Finnish public
sector, but we obviously can’t afford the pay
level of the private sector.”
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People walk past a shopping centre in Helsinki

The stakes are high. Nordea Bank AB, the
Nordic region’s biggest financial conglomer-
ate and a lender that has been deemed too big
to fail by the Basel-based Financial Stability
Board, just won shareholder approval to move
its headquarters to the Finnish capital.
Nordea, which has criticised its old home
Sweden for creating an unfriendly regulatory
environment, says it will be better off inside
the European banking union.

Because Nordea has been based in Sweden,
the Finnish FSA will target that country in its
recruitment efforts, Tuominen said. But the
search will also include other Nordic countries,
Germany and central Europe, she said.

Tuominen says she hopes the new recruits
will be in place by the beginning of autumn.
Nordea’s relocation is scheduled for October.
The Finnish FSA currently has about 200
employees, comprising roughly 40 financial
stability experts.
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NEW OPPORTUNITIES IDCO Towers, Janpath, Bhubaneswar - 751022

ODISHA INDUSTRIAL INFRASTRUCTURE
DEVELOPMENT CORPORATION
(A Government of Odiisha Undertaking)

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

SCHEDULE |
FORMA

No. HO/CIVIL/T&E/E/4356/04/2016/5452

Expression of Interest is invited for "Design, Construction, testing &
commissioning of Kid's Pool with Electro-Mechanical System in
Dr. Jhasketan Sahoo swimming pool complex at Sambalpur"

Dt. 20.03.2018
EXPRESSION OF INTEREST

NOTICE INVITING BIDS/NIT (17/2017-2018)

Mr. Velladurai S
Slo. Seenithevar, Director, CSIR-CGCRI, invites sealed offers in Two-Bid System from Original Equipment
No.2/123, Pasumpon Street, Naranapuram, Manufacturers, their authorized distributors and Indian agents of foreign Principals registered with
?“’39'”’ Near Pillayar Temple, Tirunelveli, DGS&D, ifany, for purchase of the following items:
amilnadu - 627758.
‘Respondent Sl. Tender No. Description of item Single/ | Last Date for | Bid Security
To No. Two Bid | Submission (EMD) (in
Mr. Velladurai S of Bids Indian Rupees)
Slo. Seenithevar, - - -
No.2/123, Pasumpon Street, Naranapuram, 1. | P/FINC/155/SM/ Centreless Grinding Machine Two Bid 18th April, Nil
Sivagiri, Near Pillayar Temple, Tirunelveli, DR/PT/17-18 complete with electrical and 2018 (il
Tamilnadu - 627758. standard accessories having forming 1.30 p.m.
The above application is posted on 26.04.2018 & hydrauhc dresslng on both sides IST)

at 10.30 A.M. before the Hon’ble Master, High
Court, Madras for your appearance. Please take

Date of Opening Bids : 18th April, 2018 (3.30 p.m. IST)

AREVA RENEWABLE ENERGI

ES INDIA PRIVATE LIMITED

N

Name of corporate person

AREVA Renewable Energies India
Private Limited

N

Date of incorporation of corporate person

September, 18", 2006

w

Authority under which corporate person
is incorporated /registered

Registrar of Companies - Chennai

S~

Corporate Identity Number of
Corporate person

U29200TN2006PTC061136

o

Address of the registered office and
principal office (if any) of Corporate person

No.12/18, RMS Apartments, 3" Floor,
Gopalakrishna Street, Pondy Bazaar,
T.Nagar Chennai 600017

The detail EOI notice can be seen in our website www.idco.in
(Tender/EOI//REP/Others) & bid document can be downloaded from
5.00 PM of 26.03.2018 up to 5.00 PM of 09.04.2018. The last date of
submission of the EOl is 17.04.2018 by 5.00 PM.

For corrigendum Notice (if any), please visit the above website.

Sd/-
Chief General Manager (Civil)
IDCO

o

Liquidation commencement date of
corporate person

March,19" 2018

notice and appear on that date either in person or
through your counsel failing which you will be set
ex-parte and the matter will be decided in your

Detailed Tender Document is available at: https://www.cgcri.res.in

d/-
Stores & Purchase Officer

absence.
Mr. N. SANTHOSH NAGARAJAN

Counsel for Applicant

IN THE HIGH COURT OF

JUDICATURE AT MADRAS
(Ordinary Original Civil Jurisdiction)
Application No.7941 of 2017
In the matter of Arbitration & Conciliation Act, 1996

M/s. Cholamandalam Investment and
Finance Company Ltd. and Mr. Ramasubbu G
arising under Loan Agreement
No.XVFPTRN00000963345 Dated 30.04.2013.

MCX

METAL & EN

ERGY

Trade with T
Multi Commodity Exchange

rust
of India Limited

)

Name, Address, Email Address, Telephone
Number and the Registration number of
the liquidator

Name: Kumudini Bhalerao

Address: Ecstasy, 803/804, 9" Floor,
City of Joy, J.S.D Road, Mulund (W),
Mumbai- 400080

Email ld:kumudiniparanjape@mmijc.in
Telephone Number: +91 02221678102
Registration Number: IBBI/IPA-002/IP-
N00099/2017-18/10242

8 |Last date for submission of claims

April 18", 2018

Notice is hereby given that the M/s AREVA Renewable Energies India Private Limited
has commenced voluntary liquidation on March, 19" 2018.

Exchange Square, CTS No. 255, Suren Road, Chakala, Andheri (East), Mumbai — 400 093.
CIN: L51909MH2002PLC135594, E-mail: info@mcxindia.com, www.mcxindia.com

And
In the matter of Sisputes between N OTI c E

The stakeholders of M/s AREVA Renewable Energies India Private Limited are hereby
called upon to submit a proof of their claims, on or before April 18", 2018 to the liquidator at
the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

TENDER NOTICE

SUKHJIT MEGA FOOD PARK & INFRA LIMITED
Date:21/03/2018 REF: SMFPIL/17-18/Package-XI & XII
The Sukhjit Mega Food Park & Infra Ltd is setting up a Mega Food Park under the
scheme of Ministry of Food Processing Industries, Govt. of India at Rehana
Jattan, Tehsil Phagwara, District Kapurthala(Pb.) and invites item rate bids for:

Estimated Value|Bid Security| Period of
Package Name of work RinLacs) | inLacs) |Completion
XI Construction of Dry Warehouse 6
(Civil & Steel Structure) 125.00 | 5.00 | ponths
XII  |Construction of Sorting / Grading 6
Yard and Fuel Yard (Civil & Steel| 350.00 14.00 | N onths
Structure)

The tender documents comprising complete details of packages can be collected
from the following offices by paying ¥10,000/- for each package on or after

22.03.2018.The last date for submission of bid is 29.03.2018.

Sukhjit Mega Food Park & Infra Ltd.
Sarai Road, Phagwara-144401 (Pb.)
Phones:01824-468800, 9815342794
Email : sethi@sukhjitgroup.com

IL&FS Cluster Development Initiative Ltd.
NTBCL Building, DND FlywayToll Building
Noida-201301

Phone: +91-120-2459200

Notice is hereby given that the following Members of the Multi Commodity Exchange of India
Limited (hereinafter referred as “Exchange”) have been declared as “Defaulter” under Rule 41 of the
Rules of the Exchange w.e.f. March 21, 2018.

Date : March 21, 2018
Place : Mumbai

SD/-
Kumudini Bhalerao

) SOV AN RPN

1) Short Tender Notice / No. 01/CCL 431/Dr.NTTPS /F. Seal Pits (STAGE -1)/D.No. 4318, dt. 21.03.18.
CE/ CI/TH.:- (STAGE -l)- - APGENCO. invites tenders for the work of
“Dr.NTTPS - Safety and stability of structures across BDC — Modification
of Outlet arrangements of Seal Pits STAGE - (Unit-1 & 2)” . Estimated
value of work : Rs. 1,53,94,873.00. Last date for application for Tender
Schedule up to Date & time : from 5.00 P.M. on 26.03.2018 .Tender
Schedule will be issued from 11.00 A.M. on 27.03.2018 to 2.00 P.M.

gg;g::;ai?;?gﬂam Investment and Finance Sr. Name of the Membership FMC Unique Office Address
‘Dare House', No.2, N.8.C. Bose Road, No. Member ID Member Code
EZL?’;;TSS E \-tss ?\?thg:iéed Signatory ACME Industrial C-446-3, Lake Gardens,
- Applicant 1 | (India) Corporation 46420 MCX/TM/CORP/2014 | Ground Floor, Kolkata - 700
Vs. Ltd. 045. West Bengal.
Mr. R bbu G
sfo.ef)?;z:myf' Jalivan Commodities 426, Star Chamber, Harihar
Old No.3/314, New No.3/58, South Street, 2 4 9065 MCX/TM/CORP/1701 | Chowk, Rajkot - 360 001.
Pandapuli, Reddiyapatti, Sankarankovil Taluk, Pvt. Ltd. Guiarat
Tirurjelveli, Near Esakkiamman Kovil, ujarat.
Taminady - 627753, ] Saniav Kohli & Shop No. 167, Shivaji Market,
o Respondent 3 45585 | MCX/TM/PROP/1803 | Tagore Garden Extn,,
M Ramasubbu G pany Delhi - 110027. (Delhi)

Slo.Gopalsamy,

Old No.3/314, New No.3/58, South Street,
Pandapuli, Reddiyapatti, Sankarankovil
Taluk, Tirunelveli, Near Esakkiamman Kovil,
Tamilnadu - 627753.

The Hon'ble High Court, Madras in the above
application on 16.03.2018 was pleased to direct
you to furnish security for the sum of Rs.9,14,562/-
together with interest and cost as per award in
Arbitration Case No.D1129 of 2015 on or before
17.04.2018 failing which order of attachment of the
immovable property morefully described in the
Schedule to the Judges Summons will be passed
and further directed to list the above application on
19.04.2018 at 10.30 A.M. before the Hon'ble High
Court, Madras. Please take notice and appear on
that date either in person or through your counsel
failing which you will be set ex-parte and the matter
will be decided in your absence.

Mis. D. PRADEEP KUMAR Place: Mumbai

Counsel for Applicant

The Constituent(s) of the above mentioned Defaulter Members are advised to lodge their claims, if
any, (in the prescribed claim form) within 90 days (specified period) from the date of this notification,
failing which, it shall be deemed that no claims exist against the above mentioned Defaulter
Members and such claims, if any, shall be deemed to have been waived. The claims filed against the
above Defaulter Members shall be dealt in accordance with Rules, Bye-laws and Business Rules of

on 03.04.2018 . Tenders will be received up to Date & time : from

3.00 P.M. on 03.04.2018.

2) Short Tender Notice | No.02/ CCL 431/ Dr.NTTPS IF. Seal Pits (STAGE -II)/D.No. 44/18, dt, 21.03.18.

CE/ C/TH.:- (STAGE -lI)- - APGENCO. invites tenders for the work of
“Dr.NTTPS - Safety and stability of structures across BDC — Modification
of Outlet arrangements of Seal Pits STAGE —II (Unit - 3 & 4)”. Estimated
value of work : Rs. 1,53,81,306.00. Last date for application for Tender

the Exchange and applicable provisions of Investor Protection Fund Rules.

Schedule up to Date & time : from 5.00 P.M. on 26.03.2018 .Tender
Schedule will be issued from 11.00 A.M. on 27.03.2018 to 2.00 P.M.
on 03.04.2018 . Tenders will be received up to Date & time : from

Date: March 21,2018

The maximum compensation limit per investor, if found due and payable out of Investor Protection
Fund under the Bye-laws, Rules and Business Rules of the Exchange is ¥ 2 Lakhs per client and
% 2 Crores per Defaulter Member.

The constituent(s) may forward the claim form along with relevant documents as stated therein to
The Vice President, Investor Services Department, Multi Commodity Exchange of India Limited,
Exchange Square, CTS 255, Suren Road, Chakala, Andheri (East), Mumbai - 400 093 or email
at default@mcxindia.com. Claim form for claims can be downloaded from the Exchange website
www.mcxindia.com.

For Multi Commodity Exchange of India Limited

Sd/-
Authorized Signatory

3.00 P.M. on 03.04.2018.
3) Short Tender Notice No. 03 [CCL 431/ DrNTTPS |

CE/ CITH.:- (STAGE -l)- - APGENCO. invites tenders for the work of
“Dr.NTTPS - Safety and stability of structures across BDC — Modification
of Outlet arrangements of Seal Pits STAGE Il (Unit—5 & 6)". Estimated
value of work : Rs. 1,53,83,560.00. Last date for application for Tender

Schedule up to Date & time : from

Schedule will be issued from 11.00 A.M. on 27.03.2018 to 2.00 P.M.

on 03.04.2018 . Tenders will be
from 3.00 P.M. on 03.04.2018.

F. Seal Pits (STAGE -1)/D.No. 4518, dt. 21.03.18.

5.00 P.M. on 26.03.2018 .Tender

received up to Date & time :

For more details please visit website : www.apgenco.gov.in

96 -I“ ALLAHABAD BANK

fayrg #t gIiga A tradition of trust
Head Office : 2, Netaji Subhas Road, Kolkata - 700 001

NOTICE
ELECTION OF DIRECTORS REPRESENTING SHAREHOLDERS
OTHER THAN THE CENTRAL GOVERNMENT

In continuation with the Notice of Extraordinary General Meeting
(EGM) of shareholders of the Bank in connection with Election of
upto three Shareholder Directors, published in the newspapers
namely Business Standard (English), Business Standard (Hindi)
and Aajkal (Bengali) on 27th February, 2018 and on 10t March,
2018, it is Further notified that the following three candidates
polling majority of the votes have been elected as Shareholder
Directors as per Regulation 66(ii) of the Allahabad Bank (Shares
and Meetings) Regulations, 1999. The elected Directors will
assume office with effect from 22nd March, 2018 and shall hold
office of Director for a period of three years from the date of such
assumption i.e. upto 21st March, 2021:

Sl.

No.
1 (Dr. Bijaya Kumar Sahoo|315, Bidyut Marg,

Sastri Nagar, Unit-4,

Bhubaneshwar-751001

42, Meenakshi Bamboos,

Opp. Ramky Towers, Gachibowli,

Hyderabad - 500032

741, Jessore Road,

Kolkata - 700028

Name Address

2 |Shri Sarath Sura

3 |Dr. Parthapratim Pal

Usha Ananthasubramanian
Managing Director & CEO

Place: Kolkata
Date :21.03.2018
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smimeliued oy saimaTaIiL a1’ , CeliLrgss, Qsaer-800 005.

7 semevliunenfles GQuwi, (paeuil,
Bewule e, QgrmeGud
eT6%oT HMID Ly eTever

aeufl :

Quuwir : Gupdesfl unedlymeu

e1GevLdl, 803/804, 9eug| oMy,
g oy gomis, J.S.D. snemev,

©IBS (Bb), (pibenu 400 080.

E mail id : kumudiniparanjape@mmic.in
Telephone Number : +91 022 21678102
udley etesr : IBBI/IPA-002/IP-
N00099/2017-18/10242

TAMILNADU TOURISM DEVELOPMENT CORPN. LTD.

No.2, Wallaja Road, Chennai - 600 002. Telephone No. 25333851 to 54 and 25361743
Website: http://www.tamilnadutourism.org

TENDER NOTICE No. 20/F$/2018

For and on behalf of Tamilnadu Tourism Development Corporation Limited, Chennai-2 sealed
tenders are invited from Reputed Fair Organisers in two Envelopes (covers) system (viz) (a) Technical
Bid (b) Financial Bid in the prescribed tender documents for conducting the Event for a period of
35 days from 01.05.2018 to 04.06.2018 at Island Grounds, Chennai-09 as detailed below:-

CONDUCTING EVENT Dated : 21.03.2018

Description

EMD / Performance Cost of Tender Documents

Security Deposit

Conducting the Event far

8 Canfléemasmen gwilifés

a8 Cadl

18 7160, 2018

a period of 35 days from
01.05.2018 to 04.06.2018 in
an extent of 1.50 Lakhs sc.ft on

slusHwg).

Geustor®ib.

soitifés Coausn@b. @sr L

Baein wpeod yMelssiiubeoug wrtgeafe Gwsid yflar Aeflanler aeriglay @bHwr
WeorCeau eNNQLL  geefllgenswine semeoliy BLalgdmaemil 19 ITE 2018 em
Qusisv  yfleur MAefloufer eemigfeiv @pHwnr NeorGeu MAGLL,
Sjauiiseflsit 2 flevwaet @NSs SiSaT_feow 18 gure, 2018 HHCDT SHVOG SSHS
wenGur i ib 760 @MU Psten aaufuler @mé@n ameotiunenflib gwirtés

Smensg B s Q&n@ggmnm@m uﬂmm@ eopulsed wLLGCL Sz fow

War Memorial side of the Island

Grounds, Chennai-09.

Rs.1,000/- + all Tax (for physical
purchase) (Free of cost if
downloaded from net
http://www.tamilnadutourism.org

http://www.tenders.tn.gov.in}

EMD (Rental Advance Amount)
Rs. 10,00,000/- (Rupees Ten
Lakhs only) PSD (Performance
Security Deposit) Rs.5,00,000/-
(Rupees Five Lakhs only)

Sale of Tender Documents

LIm(&S T &6

From the date of
Advertisement to
04.04.2018 on all days
between 10.00 a.m. to 5.00
Guon sjevevg) Weieugmi

wpeuBion szt fenw syaflss Caisior@ib.

Ggdl: 21 writg 2018
B ib:apbenu

, U pp

Qumiwes wHMIb Seupresr 2 MNevwd SN _Seow SjellGsHTed SuTTHL NHssrIL@Ib.

p.m. at Fair Administrative
Office, Island Grounds,
Chennai-09.

Last Date
and Time for
submission
05.04.2018 -
12.00 Noon

Date & Time of
Opening of Technical
Bid and Price Bid

Place of Submission of Tender
and Opening of Technical &
Financial Bid

Tamilnadu Tourism
Development Corporation
Limited, Tourism Complex,

3rd Floor, No.2, Wallajah Road,

Chennai-600 002.

Technical Bid :
05.04.2018 - 2.00 P.M
Financial Bid :
05.04.2018 - 4.00 P.M

—@UuIb—

GwHesfl unedlymeu

D\PR/1232/Tender/2018

The tender document can be downloaded free of cost from (i} http://
and (ji) http://www.tenders.tn.gov.in

'www.tamilnadutourism.org
CHAIRMAN AND MANAGING DIRECTOR
TTDC Ltd., Chennai-02.
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Purasawakkam Permanent Qgreneo@udl: 022 4241 0400, 022 4060 3100 BenewTwgenib: Www.shriramhousing.in
Fund Ltd"  No.174&177, aeungend 61055 ey
Vellala Street, PUrasaWakkam, gﬁnum ws‘qé]lﬂ snLemnette SIAQL L g6 (SHFL) ens@uiniinflienen grudafssuur L o snfl 1, 20021b SYETH sLf &

. . Q@ D wHmib B Qenss s & 5560 wHNID sLefi & Cengg Bsnenm o e ywensas sl sHen
Chennai-g4-6d 28.03.2018 S (CupHo) sl L1b), Guhhl sl gdlen 13(12)eug Wfleflenr £p eupmsiuL yfamsdsn S, 20021b &pm@
. sLaf_0& Qansg saen ﬁgnm n_lﬂmm ( 5 ) Aflaer (CoH6 sfflaen), seug A ahu EPSSEITL. L L
&6 10.00 mewﬂas@ SAUI_ UL Genen s1e H@. Canflsms syfledinie @@ iu Geren 6 w Qegsss Canfl Ganflé
GIGV,Q')Q@ Gﬁ]ﬂ')&uu@m' M/S. St Nenen ygridl o enemnit.
. sLengni o) w Hobus QssSs sauPugned sLergmi wHmIbL 6L 5 53 Ol [ EENTICE: wnGgefle:
Uﬂ'NlTé] & Gan, Qgsiienen-600 £Cy esQUMILBL Geten wBymb aneydln evLemenst oA g ShdsAssiur L sfsmunee, £psEHund Gaem Gsngms
;. Cuplensen sl LsHen 13(4) Lﬂlﬂa‘ﬂm 55; QEH@E&UUI_@G“GII HemsSemugun, CupGsnsnen adaaflen saug 6pemssE
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SMALL CAUSE COURT AT Bowas prevs
CHENNAI

E.P in RCOP 39 of 2018

S.A.SILUVAINATHAN 2. dwwd. ueligmm ;so}r'SLPHPONDOOOOOOZ
.. Petitioner ¢ .

Versus 55, g6l GBS B, h-4,23,068/~ (ghuML

S.Charles Pinny ...Respondent lleugs @mise siflay, ”’"‘.”'@-’)3"795“ @“-”5'9% .

Please take notice that the sflésebussn, wapndrsel nusSow 6

ggovef mz%n1téi30nﬁd E.E’.in R(f{?l;’ uneimg sGefl 605 001 ;ﬁ;ﬁiﬁ Gogud s

o as been file
by the Applicant/Petitioner GuopGlarsiar syflefliy
above named, against you. ?ﬁi?ﬁlg;‘;lég . QUD'—'H'—\—;M?@@@
M > | 60 BTL-&(EHS &6 bl&

Sunmone pas e eseed | |G et

through  paper publication QL iquimiLinenemub,

and the same is posted for uneimg 6Csfl 605 010 iflefliiy Csd :

hearing on 03.04.2018 for your
appearance. You are required
to be present in person or
through counsel on 03.04.2018
at 10:30 am before the Hon'ble
XIV. JUDGE SMALL CAUSE

1. Smwé). euenarfl

BL6HT &6315(G) 6T650T:

19.07.2017S|601M) SHL6H &H6WTEE

21.07.2017

sfléaeobunéaid Symob, sMésebLTEEL aibeu &rmowb, &imo e,
65, QBLLULNGSID Qanbuyen LEhETWSS, Lngni &1 LSla) T L b,
unetmgsGefl ufley wrau LA 2eter Heod wHYD Sl
ppid Ay GiewG)
6160.26/13, enLwnen e, 118, QlFligedGwerm o u Wflaig
i #iGou aet. 26/13/41/1, SyevLwnen aedm. 118 pt, LLLT eTedm.
221, weven eew. 17, eflsvSremd : Spsdledmbg Copans 20 oy,
aLsdelmbal Oshans sl ubsb 59 siy, CoHEL UGS 57 S
Qungsib 1160 857 g SH6ve0g) 01 Are 07.5 Caemgwiah Heotd wHMID
setmenti wHmib Beiany Gevemriiyin daiqw 65O, SHB6n erEdMEVEST :
Hipsdled wenen eretn. 16, GuoHale wenen ereinr. 18, au_sdlsd oy #iGeu
a6, 26/14 Hoob wHHID AgHale) YHw unens.

aukde) gL emeussluL B
Syemewn Qengs) eleuntd
QopLuyed ‘e’

b g6 LGHsEHh. SpeuemiiLy ol siGe

COURT for making objection if
any failing which the matter will
be heard and decided in your

SenLwinen
qusiﬂuﬁ]Luu@é]Lr)g] @ggg SifeAny Qupp DG sLsgT veg Qs Ui BT ane sk enLense 6SIBGL L 1q.681 TPSSILILbTo
@ma@mé,]uﬂmﬁ <iflefltifed @)r_lf)]ulﬂl_uul_@\snsn FRQuHD psvflaemen efpusmen Qauge, oSasE ABs0 bog Nsz6

Gunettm BLeuIg& G

SLPHPOND0000002 . s1_8lén8 SLENGNTH DHMID epLdNENGNTT Bre, LIFD WHOHID
SevLuren saurganid ey 155 syeuisellsn maCromssme ufey Qeiw CaemGd
20.03.2018 ST 3l o
wHnib meQw s CousmBib.
uBrmb apeydln evueTeTen G\SIIﬂQLLLqm wdsfssiu L ofsnf et s g (Emm@’rﬁuﬁ]L@mm Simawn Qansg)ssemen

A Qe

T esueng @l

HG. 550 LN

absence.
A.Raman
R.Lakshmi Narayanan
Advocate

Counsel for Petitioner

BLib: yg&Gail
Ggdl: 20.03.2018
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